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Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.01 P.M
	Some members of BJP raised the issue on water and stand up their seat and create nuisance.

Some members of the ruling party also stand up their seat and raised the issue for unparliamentary  behaviour of opposition during the address of Lt. Governor.

The chair requested the members to take up the matter after question hour. 

	2.
	2.10 P.M
	Question Hour: Starred questions No. 1 to 9 were asked and replied.  Replies to starred questions No.10 to 20 and un-starred questions No.1 to 10 were placed on the table.

	3.
	3.02 P.M
	The Chair expressed anguished over the unparliamentary behaviour of the some members of the House and reprimanded Shri Vijay Jolly & Shri Karan Singh Tanwar under rule 77(1)(b)for their indecorous behaviour and also imposed a fine of Rs. 100/- on both of them  under rule 77(1)(d). The Chair also imposed additional  fine of Rs. 500/- on Shri Vijay Jolly, under rule 78.



	4.
	3.05 P.M
	Other Members of opposition started raising slogans against the ruling.

	5.
	3.07 P.M
	The Chair named the following members for their behaviour:

1.Shri Kulwant Rana

2.Shri Sushil Chaudhary

3.Shri Moti Lal Sodhi

4.Shri Puran Chand Yogi



	6.
	3.18 P.M
	Opposition members walk out from the House.

	7.
	3.20P.M


	Special Mention (Rule 280): The following Members raised matters  under Rule 280:-

1. Shri Amrish Singh Gautam

2. Shri  Veer Singh Dhingan

3. Shri  Mala Ram Gangwal

	8.
	3.25 P.M
	The Chair named Shri Karan Singh Tanwar for his  unruly behaviour in the House.

	9.
	3.27 P.M
	Rule 280 continued..

4. Shri Surender Kumar(Miinister of lnustries intervened.)

	10.
	3.37 P.M
	The Chair inform the House   regarding intimation received from Delhi Police for the  arrest and release  of Dr. Harshvardhan and Shri Kulwant Rana.

	11.
	3.38P.M
	Presentation of Reports:

   1. Shri Ramakant Goswami presented the Fifteenth Report of the Business Advisory Committee.

   2. Shri Ramakant Goswami presented the Twelfth Report of the Private Members Bills & Resolutions Committee.

	12.
	3.39 P.M
	Papers laid on the Table:

I.          1. Dr. A.K.Walia, Finance Minister  laid the following notifications (English and Hindi Version):-

(i). Notification dated 31/12/07 regarding exemption to pay tax to all films screened by non-profit making educational/cultural societies at a place other than a regular cinema hall.

(ii). Notification dated 12.03.08 regarding exemption of to all chits from the operation of clause (a) of subsection (1) of section 20 of the Chit Fund Act, 1982.

       II.    2.Shri Haroon Yusuf, Minister of Transport  laid the following Notifications (English and Hindi Version):-

(i) Notification dated 31/01/08 regarding constitution of State Transport Appellate Tribunal under section 89 of the Motor Vehicles Act, 1988.

(ii) Notification dated 08/02/08 regarding authorizing officers of the rank of Head Constable of Delhi Traffic Police, under section 133 of Motor Vehicles Act, 1988.

	13.
	3.40  P.M
	5. Motion of thanks on Lt. Governor’s Address:

Shri Subhash Chopra  moved the following Motion:-

  “That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to the Assembly on 17th March, 2008”.

	14.
	4.00 P.M
	House adjourned up to 4.30 P.M.

	15.
	4.41 P.M
	House reassembled.

Hon’ble Speaker in Chair

Motion of Thanks contd...

Shri Subhash Chopra concluded his speech.

Shri Anil Bhardwaj seconded the Motion.

Following member also took part in the discussion:

       1.Dr. Smt. Kiran Walia

 2.  Shri Surender Kumar

	16.
	5.40 P.M
	House adjourned upto 2.00 P.M on 19th March, 2008
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